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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH NEW DELHI 

ORIGINAL APPLICATION NO. 252 OF 2023 

In the matter of: 

Bhera Lal Goyal & Ors. 

Versus 

Ministry of Environment, Forest and Climate 

... Applicants 

Change & Ors. . .. Respondents 

SHORT REPLY ON BEHALF OF RESPONDENT NOS. 8 

AND9. 

MOST RESPECTFULLY SHOWETH: 

1. The present Original Application No. 252 of 2022 has

been filed by the Applicants for seeking directions to

respondent authorities to permanently stop/restrain

the commercial activities of hotel/resort being

undertaken by Respondent No. 8 & 9 within the eco

sensitive zone of Kumbhalgarh Wildlife Sanctuary

District - Pali (Rajasthan) in defiance of judgment

dated 3rd June 2022 passed by Hon'ble Supreme

Court in re: T.N. Godavarman Thirumulpad Versus

Union of India and without obtaining statutory

clearances as per law and for directions to concerned

authorities to take action against Respondent no.8 &
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Saurabh Rajpal <advocatesaurabhrajpal@gmail.com>

Service of Reply in Bhera Lal Matter pending before Hon’ble NGT

Saurabh Rajpal <advocatesaurabhrajpal@gmail.com> Thu, 18 May at 12:11 PM
To: <rkjust25@gmail.com>

PFA
BHERA LAL FINAL REPLY.pdf
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